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BEFORT THE HON'BLE NATIONAL GRIEN TRIBUNAL PRINCIPAL
BENCH AT NEW DELHI

Origiaal Application No. 329I2OL5
(M.A. No 283/2018, 1389 l2Ot8,l.A. No. 532/2otg,

I.A. no. 660 / 2O).9, 7 19 / 2Ot9 &, 72O / 2019)

In the matter of :-

Gram Panchayat A.raba
Applicant

State ofRajasthan & Ors.
Respondent

AFFIDAVIT CUM COMPLIANCE REPORT OF THE

HON'BLE TRIBUNAL ORDER DATED 16.03.2020 ON

BEHALF O.F' THE R.A"IASTIIAN STATE POLLUTION

CONTROL BCARD.

I, Dr. B. R. Panwar S/o Shri S. R. Panwar, aged about 59

years, presently working Regional Officer, Rajasthan State

Pollution Control Board, Jodhpur, do hereby solemnly State and

aflirm as under:-

1) That I am working as Regional Offrcer, Rajasthan State

Coutrol Board, Jodhpur and I am well conversant

s and circumstances of the matter and as such

tc swear this affidavit on behalf of the State of

artrlrf*trr'qr
"...The Pollution Control Board. ls grantcd on ^3'

Vs

That this Hor ble Tribunal by order dated 16.03 .2O2O, direc(ed _ --\ _,

inter-aria as rruows:- id$Edi

**wrrflw*ts to luus compts wtth the directions siuen



er:rller p,zrticularlg 7n respect of the ittegal ertrqction
of grourul uater bg 58 unlts, as pointed out bg CGWA.

The reqtdred qction agalnst such units shqlt be

immcdiat'clg taken bg the authority concertted, uthether
it is the Sto;te through Collector, Jodhpur or pollution
Control llorrrd or Central @ound Wqter Authorttg. Llst
of the urlits falling in diJferent categories be giuen bg
the Polhftion Control Boqrd ta the offt.ce of central
Ground. VVatcr Authority uttthin three d.ags..,'

3. That in compliance of the directions passed by this Honble

Tribunal, the rfficials of the State Board has inspected all the 5g

disputed unit s and following action has been taken against the

units:-

A) List of 14 units out of the total 58 units, which are falling

under white category or were engaged in non-industrial

activit,, has been sent to the District Collector and

CGWA vide letters dated 14.03.2020 aad OL.OT.2O2O.

The photo copy of the letters ilated 14.O3.2O2O and

Ol.O7.2O2O alongwith list of 14 units is alnexed herewith

and m,uked as Annexure-l (Collectivelyf

urrits out of totat 58 units were found non_

:ve/dismantled/closed. The photo copy of list of 14

which are non-operative/dismantled/closed is

exr.dherewith and marked as Annexure-2.
$

Show :ause notices have been issued to remaining 30

units r;rhich were found non-compriant out of the totar 5g

units. Out of the total 30 units 19 units have submitted

on^ their rr:ply to the show cause notice and after verification rNoTA{.{.i-o::;;.un ..AVI;"L;
flItilFF_lt.

c)



of reply further action will be taken accordingly.

Remarning 11 units have not submitted reply to the show

cause notice; therefore, further action against all such

units will be taken in accordance with law. The photo

copy cf list of 3O units to whom show cause notices have

been issued is arrnexed herewith emd marked as

Annexure-3.

In vie'v of above, it is submitted that the alfidavit

compliance ret)ort may kindly be taken on recorcl.

VERIFICATION

- Verilied at Jodhpur, on this ........... July, 2O2O, I the

above mentioned deponent do hereby verify that the contents

of the above affidavit are true and correct, no part of it is false

Arl EsrED\mlla

rrorRd56tiit'a

' tl t'l



flnnextrto'l

(Regional office)
RdrsthJ)w\u Rajasthan State Pollution Control Board

SPL-2, M.LA., I Phase, Basni, fodhpur-342005
Phoaey'Fax uo. 0291-?723225, E-Mail ID : rorpcb.jodhpur@goail.com

No.:RPCB/RoIodh., 2q glr?-**- 3osg nated: le_f3l*r-.-"!. The Disrict Colle< tor, ' ) 2. Regional Director,
fodhpur C,entral Ground Water Authority,

GA, Ihalana Doongari,faipur

sub. : con pliance of Hon'bre NGT order dated, 24/02t2020 in o.A. no. 329 of
20ll . Gram Panchayat ARABA Vs. State of Rajasthan & Others

Ref. : 1. H,;n'ble NGT court, New Delhi order dated24/o2J}o20 (copy attached)
2. V r:rification repon of all 58 sealed tube wells has been carried out by this
sffi1 3 sfficiels.

Sir,

with respect :o above, it is submined that Hon'bre NGT had inter-alia passed' following directions r. the matter of Gram Panchayat ARABA v/s. state of Rajasthan &
Others in original application no.329 of2015 on dared,24/0212O20 : _

'"Ihe Central Grounc Water Authority (CGWA) had earlier submirted that underground
water was lqing elfttt r:ted by the 58 units and the same has been sealed by them. However,
thc Pollution Couuol Board was directed to initiate action against such units bur we have
been informed by tht karned Counsel for Pollution Cootrol Board that it is still under
proces. It is high tin: t: that since January, 2020 when these borewells were found operating
illegally and sealed b1 CGWA but the Pollution Control Board is, as usual, still sleeping over
it and no action agairr;t any of those 58 units have been taken so far. In the affidavit to be' fiIed by Secretary, Po.lution Conuol Board it should also be given our about the status in
resPect of action tak -'n against these 58 units found by CGWA to be illegally ortracting
ground water. In case any of rhe units aDongst 58 units fall under white category then
Collector and CGWA r;hall ta&e against the'n, in accordance with law before the next date of
hearing."

In the compli:,ttce of above order, the inspection of all 58 sealed tube wells has been
carried out by this c,lfice officials and Show cause notice to 28 units has been issued to
Red./Orangey'Green C ategory units the otlrer 14 units (Non industry & white caregory

)detailed verification r eport is being attached herewith to requesr kindly initiate decessary

action as per the order dated 24/02/2020 passed by Hon'ble NGT.Also requested to kindly
submit the action tak,n report to the Hon'ble NGT Coun, New Delhi.

Enclosed : As above.

Your's Sincerely,

rv"
Regional Office

Cop1, to following fior information and furthet necessary acrion please : -

1. Member Secretar,,, F.ajasthan State Pollution Conrol Board, faipur
tE-CEn A, Group Inchlrge (Plg.), Rajasthan State Pollution Control Board, faipur
3. SEE & Group Inci urge (fextile), Rajasthan State Pollution Conrro t Board, Jaipur

4. SEE & Group Incir:rge (Legal Cell), Rajasthan

!\9ro,u,1*r*l_/

ra1_

Officer
6-'rc.-Gil',

(r.6

ll.{
Regional



Ir.rasthFl -H,\t!7

No.:RPCB/Roloc0../ 22_3 + Z2_9

l,rlj_t ^O -"-"n 
lncbarc: (Plg.), Rajasthan Sete pollution Coatrol Board, faipur

SEE & Grouprl-nchugt (Texrile), Rajasthan State pollution Control Board, faipur
(tegal Cell), Rajalthan Sute pollurion Control Board,

t €t4wfl, 6tt 6lE,'€iee, Pt6ar, i;fi\;;:;

I

ftfir:r-xuye-tL

(Regional office)
Rajasthan State pollution Control Board

-. SP_L-2, M.I.A., I ph.ase, Basni, Jodhpur_342005
PhoDey'Far no. 0291_272j225, E_Mail ID ; rory(f ,.;oalp,.rr6g-.;-,

l. The District ( olle,:or, ? D-;^_ 
Reminder-I

fodhpur 
2' Regional Directoa

Ceoral Grouod Water Authority,
GA, Ihalana Doo ngari,|aipur

Sub. : 3o'pliance of Hoa,ble NGT order d*ed, 24/O2nO20 in O.A. no. 829 of:!01i, Gram paachayat AMBA Vs. Sate of Rajasrhan & Others
Rd. : . . This office letter datd,l4/03f2020

i. F,onble NGT C,ourt, New Delhi ord* dated24tO2t2020 (copy attached)
3 ! erification report ofall5g seated tube welrs has been carried out by this
o Bl':e o6.ial..

Sir,

with respe< t to above, ir is submitted that Hou'ble NGT had inter-alia passedfollowing direction; in the matter of Gram panchayat ARASA V,/s. sate of Rajasthan &Othen in original al,plication no. 329 of20l5 on dated 24/02/2020: -
'"The cenral Grourrcr water Authority (cGwA) had earrier zubmitted tlat undergroundwater was being ocr:acted by the 58 units and the same has been sealed by them. However,
the Pollution cona. Board rvas directed to inidate action ag,iret such rrnits but we have
been iaformed by t.:e Learued coursel for pollution control Board that it is st,l under
process' It is high tir:e that since faauary, 2020 when these borewens were found operating
iregauy and sealed b ' .GWA but tle po,urion coatrol Board is, as usual, sti, sleeping overit and no action agai rst any of those 5g units have been taken so fhr. In the affidavit to befiled by secretary, P.llution control Board it should arso be given out about the sams in
respect of action uk rn against these 5g units found by GGWA to be illegally extracting
ground water' In cas: any of the .nits amo'gst 5g units frll uader white category then
Collector aud CGWA shall t"Le againrt them, in accordance with law before the oort &te of
headqg."

In the compriar rce of above order, the inspecdon of all 5g sealed tube welrs has been
carried out by this cf[ce officials and show cause notice to 2g units has been issued to
Red'/orange/Green crrtegory units, whfle the 14 units fars uxrer non industriar and white
caregory sector flist errrosed). since the matter is Iisted in the Hon,ble NGT coun on dated
16/07/2020, so it is again requested to kindry initiate the necessary action as per the order
dared' 24/0a2020 pass -'< by Hon'bre NGT so the acdon uken repon may be submitted within
time to the court.

Enclosed : As above.

Copy to following for inlllrmation aud further necessary action please : _

l. Member Secretary Rc jasthan Sate pollution Control Board, Jaipur

Dated : ol- o? -2-o2s

Your's Siocerely,

/"

I



wellswere sealed by CGWA
5r
No.

name of
industry

Plot no Address of
industry

Date of
inspection

lndustry or
Non

industry

Category Activity / sector
cover under unlt

Status of
urit

1 Swaraj Diamond (A, MIA Phase ll,

8asni, Jodhpur
os/o3/2o2o Non

lndustry
N.A. No plant & m/c

were observed

Non

operative

2 Raj Kamal

Fabrics

H-686,

Road nc.

1

MIA Phase ll,

Basni,lodhpur
07/o3/2O2O Non

lndustry
N.A. Godown Operative

3 Mohammed

Farooque Aladin
(on Rent)

F-143 A MIA Phase ll,

Basni, Jodhpur

0s103/2020 Non

lndustry
N.A. Scrab Godown

(Plastic & Paper)

Non

operative

4 Khokhar Udhyog G-614 A MIA Phase ll,

Basni, Jodhpur
06/03l2O2O lndustry White Engineering

Fabrication

Operative

5 Super Job Plot no. / MIA Phase ll,
Basni,.,odhpur

o7l03/2020 lndustry White Cutting & Welding

of lron Pipe

Operative

6 Mohammed

Rafique Factory

F-143 A MIA Phase ll,

Basni, Jodhpur

osl03/2o2o Non

lndustry

N.A. No plant & m/c for
any industrial
activity was

observed

Non

operative

7 Kuchaman Agri

Co.

B-3 MIA Phase l,

Basni, Jodhpur
06l03l2O2O Non

lndustry
N.A. Whare House

(Guar Gum)

Non

oPerative

8 Deepa

Enterprises

Plot no.

25

lndustrial Area,

BNPH, Jodhpur

06/o3l2O2O lndustry White Stitching / Packing

of Mattresses /
)illows

Operative

9 shiv Lal & Sons H-139 New Jodhpur
lndustrialArea,
Jodhpur

06lo3l202o Non

lndustry

N.A. No industrial
activity found in
premises

Non

operative

10 Mahajan Textile E-281A MIA Phase ll,

Basni, Jodhpur

o7lo3l2O2O Non

lndustry

N.A, No any plant &

m/c found
installed in
premises

Non

Operative

11 Rajat Engineers

works
H2-46r Sangaria, Jodhpur 04/0312O2O lndustry White Fabrication unit Non

Operative

72 K.R. Creations H2-S2t 2nd Phase

Sangaria, Jodhpur
04/03l2O2O lndustry White Handicraft /

Furniture ltems

without paint /
varnish / polishing

of items

Operative

13 Zargat

Handicraft

MIA Phase ll,

Basni, Jodhpur

04l03/2o2o lndustry White turniture making

unit
Operative

1,4 Vishal Mart

Timber

Nr. Ashok MIA Phase ll,

Basni, Jodhpur

04l03/2o2o Non

lndustry

N.A. Timber Godown Operative

Annexure 1

List of 14 units covrlred under non industrial and white category and which tube

a{I
{ttrFrFl

n

opp.
Cross

CounW



Annexure 2

List of rmit which were fou.ad non operativey'dismantled/closed

Sr,

No.

MIS Unit
ID

name of industry !lot no. Address of
industry

Date of
inspection

lndustry
or Non
industry

Catetory Adlvlty /
isector cover
under unlt

Statur ot unlt

1 37 487 Shree Lakshmi

Textiles
:-12 MIA Phase lt,

Basni,lodhpur
os/o3/2020 lndustry Red Textile Non operative

2 4987 lMohnot staintess

lst""t
.1A Heavy lndustrial

Area,lodhpur
06/03/2020 Industry Red S.S, Patta

Patti
Under shut down
condition (Non

operative)4828 Chemicaland

Minerallndustries
t9/1. Light lndustrial

Area, Jodhpur
06/03/202C lnduitry Orange Hydrated & lNon operative

Quick Lime I

4 Vineet & Co- (:-11{A) MIA Phase l, Basni,

Jodhpur
o7 /03/2020 lndustry Orange Guar Gum Non operative

5 4812 Adarsh Textile :r8 B Light lndustrial
Area, Jodhpur

06103l202O lndustry Red Textie Non operative (under

dismanlted stage)

6 57299 Modi lndustries 8-8 BNPH, Opp. Oieset

Shed, Jodhpur
os/o3/2020 lndustry Red Textie Noh operative (under

dismanlted stage)

7 31379 Grinding Minerals

l1
HIA" BNPH,

.lodhpur
07 /03/2020 lndustry Red extie lNon operative

8 63080 Dhariwal Prints t -542 MIA Phase ll,
Basni,lodhpur

06/03/2020 lndustry Red Packing of
finished

l

rtextile cloth

Non Operative

9 2413t C.K. Textile .32O/327 MIA Phase ll,

Basni, Jodhpur
os/o3/2020 lndustry Red Dismanlted

the plant and
machinery

Non Operative

10 19924 Sorabh Textile LiSht lndustrial
Area,.Jodhpur

06/o3/2020 lndustry Red closed /
demolised the
plant ahd

machinery

Non Operatave

11 5.X. Chauhan lot no.

26
SKD,lodhpur o7 /o3/2020 lndustry Red Textile Non Operative /

Dismanlted72 64a12 /
73073

P.S.lndustries 4712 Salawas, Luni,

Jodhpur
04/03/2020 lndustry Red Printing &

WashinB of
cloth

Non Operative

13 31054 Hemanl Prints lot no.

1

Tanawada, Luni,

Jodhpur
04/03/2020 lndustry Red Printing ot

Cloth
Non Operative

L4 29772 Universal Dye Stuff -257,

oad no.7
MIA Phase ,

Basni, Jodhpur
os/o3/2020 lndustry Red Dye & Dye

lntermediate
Non Operative

*qAflJ



A:rnexure 3
List of units to whom SCN were issued

S,. ame of ndustry Plot no. Add.css ol lndustry Catetory Date of
insoection

Oate ol SC

issued
1 G.K. T( bacco E-s/6 MIA Phase ll, Basni,

Jodhbrrr
Orange 06/03/2O2o 72.O3.2020

2 Ra.iasthan

cellL luid
F-149 MIA Phase ll, 8asni,

Jodhpu.
Orange os/03/2o2o 12.o3.2020

3 Mayur I xports G1l8s, heaw lndustrialArea OranSe 06/03/2O2o L2.O3.2020

4 Dinesh f ouches
h,t- td.

31 Heavy lndustrial Orange 06l03/2020 72.O3.2020

5 I lml,er
I Ente.r ,ises

c-35/1 Heavy lndustrial Green 06/03/2O2A 12.03.2020

6 Lalii Har dicraft c-84 MIA Phase ll,8asni,
lodhour

Green os/03/2020 t2.o3.2020

7 Creativ( An &
Cr, ft

33176-77 GanpatiVihar,
Tanawara Phanta,

Green 04/03/202C 72.O3.2020

8 I Bhartav
I tndus ries

E-106 B-1 MIA Phase ll, 8asni,

lodhour
Orange 0s/o3/2o2c 12.03.2020

9 Dhoot D rl Mills E-241 MIA Phase ll, Basni, OranSe 05/03/2O2a 72.O3.2020

10 Bharat C ottage H1-412 SanEaria, Jodhpur Green M/O3/2020 72.03.2020

11 ApexTJbes
Pvt t td

7, LiSht lndustrialArea, OranBe 06/03l2O2A 12.03.2020

12 Oualitecl Metal
lnduslries

c-rr/E MIA Phase ll, Basni, OranSe 06lo3/2020 12.03.2020

13 Janta N tswar
Fact( rv

Plot no. 3 lndustrial Area,
BNPH- lodhDUr

OranBe 06/03/202A 12.O3.2020

t4 Usha Pro :essing E-132(A),

Road

No.6

MIA Phase ll, Basni,

Jodhpur
Green osloS/2020 L2.O3.2020

15 Mus€ I han Khasra

No.118/5
Tanawada Salawas,

Jodhpur

Red o8/03/2020 12.03.2020

15 Sunder Mi rbles & lndustrial Estate, OranBe 06/03/2O2O 72.O1.2020

17 New M. hesh

Tenls
33-34 Heaw lndustrial

Area.lodhrlur
OranSe 06/03/2020 L2.O3.2020

18 ArawaliEngineers F-669 MIA Phase ll, Basni, Green os/o3/202a 72.03.2020

19 Suncity:teels F-68-70 Basni,.,odhpur Orange 06l03l202O 12.03.2020
20 Khemcl and 74, Tanawada, Luni, Orante 04/03/2O2A 72.O3.2020

21 Chopra Ch rmicals A-41(A) MIA Phase Il, Basni, Red os/03/zo2o L2,O3.2020

22 Sharma ln( ustries F-43G.
aa',

MIA Phase ll,8asni, Orante 07 /03/2O2O 12.03.2020

23 Somiflex I.elting
(SomiCor veyor

H24U Sangaria, Jodhpur Orante o4l03l2020 72.03.2020

24 Raj Tex F rints Khasra

no. 45&
Gram Dhundhara,

Luni, Jodhpur
Red o710312020 12.03.2020

M.R.lndLstries F-249 MIA Phase ll, Basni, Red os/03/2020 t2.o3.2020

26 Diamon( Job 57, HlA, BNPH, Jodhpur Red 0s10312020 12.03.2020

d
d{tfgFI

.n
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Sr, l{ame of ndustry Plot no. Address of Industry Caletory Oate ot
insoedion
06/0312020

Oate of SC

issued
27 Sara T rxtile E-528 HlA, BNPH, Jodhpur Red 12.03.2020
2a S.B. T{,xtile 4142,

Gali no. 3

HeaW lndustrial

Area, .,odhpur\
Red 06lo3/2O2a 12.03.2020

29 U.S.ASency
An I r.l

c-33 MlA.Phase OranSe 07l03l2|2a o8l03l2020

30 Cross C(,untry Khasra

No.1765/
1087,10E

7174014,

Near

Krishna

Dharmka

nta,Opp.

Rajesh

Phase-

ll,EasnlJodhpur

:

I

Orante

Lt aa*;l*
?.

04/03/202C

,,
i-.-\

o8lo3l2o2g

qN--

arti(ti


